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Starreq Question No. 562 on the 17th
December, 1964, regarding the affairs
of Sriram Durga Prasad of Nagpur and
state:

(a) the reasons for the inordinate
delay in the completion of the in
vestigation;

(b) when the proposed prosecution
under the provisiong of the Sea Cus-
toms Act, 1878 read with  Foreign
Exchange Regulations Act, 1947 will
be launched; be

(¢) whether a special judge or tri-
bunal will be appointed to try the
versons concerned; and

(d) if not, the reasons therefor?

The Minister of Finance (Shri T. T.
Krishnamachari) : (a) When the
scsrches were in progress, Shri
Sriram Durga Prasad fileq two writ
petitions, one before the Nagpur
Bench of Maharashtra Hlgh Court and
the other before the Andhra Pradesh
High Court at Hyderabad. On these

petitions, stay orders were  granted
restraining the  Department  from
serutinising the documents, pending

the hearing and disposal of the writ
petitions. Proper investigations could
start only after the vacation of these
orders by the Nogpur Bench in Feb-
ruary 1964 and by the Andhra Pradesh
High Court in November, 1964.

(b) The question of prosecution will
be considered after the investigations
are completed.

(¢) and (d). The matter does not
arise at this stage.
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